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New. Item C"aptioa.ed "DDA Told to 
modifr KOhlDlScbeme" 

4836. SHRI BHIKU RAM JAIN: 
Will the Minister of WORKS AND 
HOUSINC be pleased to refer to the 
news-item appearing in 'Indian Ex-
press' dated 4 December, 1981 and 
state: 

(a) what are the details of the de-
fects pointed out by the Delhi Urban 
Arts Commission in the Robini Scheme 
of the Delhi Development Aulhority; 
and 

(b) how is it that the Commission 
was not consulted by the D.D.A. before 
launching the scheme? 
.-:-- -

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) and (b). The informa. 
tion is being collected and will be laid 
on the table of the Sabha. 

Demolition Of Pede.tal and Plaque at 
Sbeikh Saral New Delhi 

4837. SHRI RAJNATH SONKAR 
SHASTRI: 

SHRI RAJESH KUMAR 
SINGH: 

SHRI RASHEED MASOOD: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether it is a fact that soon 
after the much publicised ceremony 
launching the 10000 1st house at 
Sheikh Sarai, the pedestal and the 
marble plaque announcing the inaugu-
ration was demolished by DDA; and 

(b) if so, the reasons therefor stat-
ing the expenditure incurred on the 
plaque, construction of the pedestal 
and in performing the ceremony (to 
be shown separately)? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) The Delhi Development 

Authority has reported that the pedes-
tal for plaque was badly damaged by 
some miscreants and that the~ was a 
risk of the plaque also getting damag-
ed. It was, therefore, thought fit to 
entirely reconstruct the pedestal on 
which the plaque was put. 

(b) The details of expenditure, a.:l 
reported by the DDA, are given bel-
low:-

0) On plaque 

(ii) On construction 
of pedestal 

Rs. 520 

Rs. ·550 

(iii) On the ceremony Rs. 14,000 
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